
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK        

Realisation of Court Fees received towards 

NOT READY Certified Copy Applications        

Date : 30.05.2023  

SL

. 

No

. 

Name of 

Applicant 
C.A.No. 

Date of 

Applicati

on 

Case No. 

Cour

t 

Fee 

Notifie

d 

amount  

to be 

paid 

Typ

e 

Rejec

t 

Statu

s 

  

1 
CHHABI 

RANA 

60902/20

23 
30.05.2023 

WP(C)/12808/202

3 
10 

 
U 

   

2 K.N. SAHOO 
60905/20

23 
30.05.2023 

WPC(OAC)/309/20

15 
10 

 
C 

   

3 P K PANI 
60907/20

23 
30.05.2023 

ABLAPL/4748/202

3 
7 

 
U 

   

4 J.P.KAR 
60909/20

23 
30.05.2023 

BLAPL/16186/201

2 
7 

 
U 

   

5 
K.CHATTERJ

EE 

60910/20

23 
30.05.2023 OJC/445/1974 10 

 
U 

   

6 D.K.BISOI 
60912/20

23 
30.05.2023 

WP(C)/18254/202

2 
7 

 
U 

   

7 D.K.BISOI 
60913/20

23 
30.05.2023 

WP(C)/16595/202

2 
7 

 
U 

   

8 

SUVENDU 

SEKHAR 

MOHAPATRA 

(IN 

PERSON) 

60914/20

23 
30.05.2023 

WP(C)/11011/202

3 
10 

 
U 

   

9 P.R.SWAIN 
60915/20

23 
30.05.2023 WPC(OAC)/6/2015 7 

 
U 

   

10 B.S.SWAIN 
60916/20

23 
30.05.2023 

ABLAPL/11953/20

22 
10 

 
U 

   

11 J. PARDHAN 
60917/20

23 
30.05.2023 CRLMP/1063/2016 7 

 
U 

   

12 S.K.BEHERA 
60918/20

23 
30.05.2023 

WP(C)/30034/202

2 
7 

 
U 

   

13 S.K.BEHERA 
60919/20

23 
30.05.2023 

WP(C)/30498/202

2 
7 

 
U 

   

14 S.K.BEHERA 
60920/20

23 
30.05.2023 

WP(C)/32174/202

2 
7 

 
U 

   

15 S.K.BEHERA 
60921/20

23 
30.05.2023 WP(C)/7491/2016 7 

 
U 

   

16 S.K.BEHERA 60922/20 30.05.2023 WP(C)/28716/202 7 
 

U 
   



23 2 

17 S.K.BEHERA 
60923/20

23 
30.05.2023 WP(C)/2300/2023 7 

 
U 

   

18 S.K.BEHERA 
60924/20

23 
30.05.2023 WP(C)/1793/2023 7 

 
U 

   

19 S.K.BEHERA 
60925/20

23 
30.05.2023 WP(C)/2305/2023 7 

 
U 

   

20 S.K.BEHERA 
60926/20

23 
30.05.2023 WP(C)/14/2023 7 

 
U 

   

21 S.K.BEHERA 
60927/20

23 
30.05.2023 WP(C)/2099/2023 7 

 
U 

   

22 C. MOHANTY 
60928/20

23 
30.05.2023 WP(C)/7271/2023 7 

 
U 

   

23 
NIRANJAN 

ROUT 

60930/20

23 
30.05.2023 RFA/92/2006 7 

 
U 

   

24 K.C.PANDA 
60932/20

23 
30.05.2023 CRLA/153/2021 10 

 
C 

   

    
Total  186 

     

N I C 

  

 


